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BEFORE THE NATIONAL GREEN TRIBUNAL, SOUTH ZONE AT 

CHENNAI  

O.A. NO. 250 of 2020 

 

S. Sekar 

K. Lakshmanan 

J.Sankar                                                                                         

….Applicants 

 

-vs- 

 

The Secretary, 

Environment and Forest Departments, 

Government of Tamil Nadu, 

St. George Fort, 

Chennai – 600 009. 

And 6 others.                                                                             

….Respondents 

 

 

TYPED SET OF DOCUMENTS – II 

 

 

S.No. Date Description Page No. 

1.  Letter by 7
th

 Respondent to 

TNPCB along with Demand 

Draft,dt 29.04.2021 

    

           1 

2. 30.04.2021 Receipt issued by TNPCB for 

Rs.8,80,000/- 

           2 

3. 11.05.2021 Consent to operate order 

issued u/s 21 of the Act 1981 

of Air 

           3 

4. 11.05.2021 Consent to operate order 

issued u/s 25 of the Act 1974 

of Water 

 

           10 

5.  E-mail sent to the Applicants            18 

6.  E-mail sent to the Respondents            19 

  

 

Dated at Chennai on this 25
th

 day of June 2021 

 

 

                                                                 

           

Counsel for 7
th

 Respondent 

 

 

 

 

 

 

 



From 

The Partner, 

M/s. G.K. Associates, 

No.15/2B, Islamic College Road, 

New Town Vaniyambadi, 

Tirupathur District.    

 

To 

The Chairman, 

TNPC Board, 

No.76, Mount Salai, 

Guindy, 

Chennai – 600 032. 

 

 

Sir, 

Sub:   Payment of Environmental Compensation Fund –  

                    Submission of D.D. – Necessary permission –  

          Requested – Reg. 

 

Ref:   Procd.No.T@/TNPCBd/F.025919/LAW/LAWIII/NGT Direction/ 

                                  2021 dt,30.4.2021                                                           

 

With reference to the proceedings cited I am enclosing herewith a D.D. drawn in favour 

of TNPCB – Environmental Compensation Fund payable at Chennai for sum of Rs.8,80,000/- 

(Rupees Eight Lakhs Eighty Thousand Only) Towards the payment of Environmental 

Compensation Fund.    

 

I request you to kindly do the needful. 

Thanking you Sir, 

 

                                                                                                          K.GANAPATHI   

 

Encl.: Indian Bank D.D.No.788542 dt.29.04.2021 

           for sum of Rs.8,80,000/-                                                         
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                                                                                 M/s. G.SUGUMARAN, 

                                                                                        R.VINOTH KUMAR 

 

                                                                               Counsel for 7
th

 Respondent 

 

                                                                                Mobile No. 98417 88416 

                                                                                                  98402 54507 


